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land, Madras were permitted import of 
drawings and designs for the manufacture 
'of Synchromesh Gear Boxes for captive 
use on the commercial vehicles manu-
factu red by them on the basis of lump-
um and royalty payments within the 

'scope of the Technical Development 
Fund Scheme. 

Per Capita Income 

3889. SHRI ATAL BIHARI VAJ-
PAYEE: 

SHRI SURAJ BHAN : 
SHRI JITENDRA PRASAD 

Will the Minister of PLANNING be 
pleased to state : 

(a) per capita income for each of the 
last three years for which figures are 
available; 

(b) the real per capita incpme after 
setting off the increase in the cost of 
living during the periods; and 

( c) to what extent this real per capita 
income is being remedied and by which 
steps? 

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN) (a) and 
(b) . E timates of Per capita income at 
current prices for the Latest three years 
and the corresponding real per capita 
income at 1970-71 prices are given be-
low: 

Per capita i,Jcome (in Rs.) 

Year at Current at 

(1) 

1978-79* 
1979-80 .... 

1980-81 @ 

Prices 

(2) 

149. 9 

1316.0 

1536.9 

"'Provisional estimates 

@Quick Estimates 
" 

cons-
tant 

(1 9 7~-7 1 ) 
pnces 

(3) 

714.6 

661.0 

696.3 

(c) . The decline in real per capita 
income in 1979-80 was due mainly to 
unprecedented drought in the country. 
Per capita income in real terms rOse 
by 5,3 per cent in 1980-81 and is ex-
pected to show a further increase in 
,1981-82. The Sixth Plan , indicates the 
development programmes and other me-
asures envi aged for increasing the total 
national income as well as per capita 
income in real terms during the five-
fear period 1980-85. The programmes 
and measures for each year are indi~ 

cated in the Annual Plans. 

Centrally Sponsored Scheme to organise 
Rural Workers in Anllbl'ol Prn(lesh " 

3890. SHRI ANANTHA RAMULLU 
MALLU: Will the Mi nister of LABOUR 
be pleased to state: 

( a ) whether the State of Andhra 
Prade h ha approached the Union Gov-
jernment to include that State in the 
Centrally Sponsored Scheme to organise 
rural worker in that State; and 

(b ) if 0 , the names of the districts 
in Andhra Pradesh in which the Cen-
trally Spon ored Scheme has been in-
troduced ? 

THE DEPUTY MINISTER IN THE 
M lNTSTRY OF LABOUR (SHRI 
PHARMAVIR) : (a) The State of 
Andhra Pradesh is one of the eight 

)States to which the Scheme for organis-
ing rural workers has been e tended. ' 

(b) The Scheme is being introduced 
by the Government of Andhra Pradesh 
in the di trict . of SrikakuJam, Vijayana-
garam, Visakhapatnam, East Godavati, 
)West Godavari, Krishna, Guntur, NeI-
lore, Chittoor, Cuddapah, Anantapur, 
tKurnoo), Mahaboobnagar, Ranga Red- ' 
dy, Medak, Nizamabad, Adilabad, Kari-
~mnagar, Warangal, Nalgonda, Kham-
\mam and Prakasam, in 40 Blocks. 

Cement Allotted to · Gujarat during 
1981·82 

3891. SHRI MOHANLAL PATEL : 
SHRI NAVIN RAVANI : 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) the quota of cement allotted to 
State for the year 1981-82; 




